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01.08.2019 

 
Today, the case is listed for cross-examination of the 

Respondents’ witness. 

An application for adjournment has been moved on behalf of 

Counsel for the Applicant on the ground that the main Counsel is out 

of India, so, he is unable to attend the Court today. Request for 

adjournment is not objected to by the parties. 

As prayed, list the case for cross-examination of the Respondents’ 

witness on 9th August, 2019. 
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Registrar 
 


